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(2024) 10 KAR CK 0003
Karnataka High Court, Kalaburagi Bench
Case No: Criminal Petition No. 201224 Of 2024

Karan Subedar & Others APPELLANT
Vs

State Of Karnataka Through

Shahapur Police Station Shahapur,

Now Represented By Additional RESPONDENT

SPP, High Court Of Karnataka,

Kalaburagi Bench-585103

Date of Decision: Oct. 4, 2024
Hon'ble Judges: Rajesh Rai K, J
Bench: Single Bench

Advocate: Rajesh Doddamani

Final Decision: Dismissed

Judgement

Rajesh Rai K, |

After arguing the matter for sometime, learned counsel for the petitioners seeks
permission to withdraw the petition with liberty to pursue the remedy before the
Sessions Court in Criminal Misc.N0.591/2024 where the case is already pending.

Accordingly, the petition is dismissed as withdrawn.
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